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      By the Applicant through Counsel 

PLACE : SARIYAPALLI   

DATE     : 11-08-2025          
       ASPANA SRINIVASA RAO 

   ADVOCATE 
                                                                    Door No.  31-8-48/1, Allipuram, 
                                                         Visakhapatnam-530016, Andhra Pradesh.        
                                                                         Mobile No. 9490557498 

     E-mail: law.annapurna@gmail.com  
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Annexure - 1



To                  
 
The Hon’ble Chief Minister of Odisha, 
Bhubaneswar. 
 

Subject: - Some land grabbers from Paralakhmundi Town involving 
musele man and money man and Goondas and influenced Suriyapalli and 
adagam Local Revenue Officials and forest officers trying to get regular pattas 
from Tahsildar gram jungle land bordering Durga Pahad (Hills) and  PWD 
Road leading to Paralakhmundi to Berhampur immediate enquiry and take 
action – request – regarding. 

 
Respected Sir, 
 
I, Aspana Suresh Kumar, S/o. Late Dileshwar Rao, Village Sariyapalli 

Adagam Post, under Gurandi PS. under Parlakimidi Tahsil humbly submit the 
following. 

 
One Abhiram Sahu, S/o. Late Judiya Sahu, So called real estate 

Business man is trying to grab gram jungle land on the side of PWD Road 
leading to Paralakhmundi to Berhampur Road. 

 
This Broker real estate man has influenced land Revenue and forest 

officials. Trying to grab gram jangle land to regular patta land by paying 
sufficient money to local Revenue Department Officials and forest department 
persons. 

 
One such incident took place sariyapalli and Adagam near foot hills of 

Durga Pahad (hills), But for the interference of the Hon’ble District Collector 
Grajapati, this Scam is stopped But from the Lavanya Guda Border to 
Jangalapadu Village in Gosani Black. This Process is going on by the illegal 
land grabbers. 

 
Therefore humbly request to you to issue orders to the District Collector 

Gajapati taking necessary action immediately. 
 
For which act of kindness entire Border people of Gosani Black Gajapati 

District will be Saved from the land grabbers and muscle man and money 
man. 

 
Thanking you, 

      Your’s Obediently, 
             

Station: Sariyapalli Village, 
        (ASPANA SURESH KUMAR) 

Date: 19-05-2025,               Mobile No. 9948889203     
 
Copy to: District Collector, Gajapathi District.                                                               
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